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HIGH COURT OF DELIL: NEW DILLHI -

No. A3 /. -Liby./DHC
Dated_(3/ . OG- 25/ ¢"

From:

The Registrar (Library),

lligh Court of Delhi,

Sher Shah Road, New Delhi-3
To

(On the official website of High Court of Delhi)

Subject: “Quotations for disposal of Old Newspapers & Magazines.”

Sir,

I am directed to invite sealed quotations for disposal ol old Newspapers &
Magazines of this Court. You are, therefore, requested to send quotations in sealed
cover envelope addressed to the “Deputy Registrar (Liby.), High Court of Delhi, New

th

Delhi” so as to reach on or before 6 July, 2015,

The envelope should be super-imposed with words “Quotations {or disposal of
Old Newspapers & Magazines”. The material for sale can be inspected in Judges
Library & Enquiry Building of this Court from 11.00 A.M. to 1.00 P.M. on any working
day. ’

The High Court reserves the right to reject any or all quotations without
assigning any veason.

Yours faithfully,

(e

Deputy Registrar (Liby.)

For Registrar (Liby.)




